MOTION FOR ELECTION TO THE COURT OF THE
ALIGARH MUSLIM UNIVERSITY

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI KAPIL SIBAL ): Sir, | move

the following Motion:

“That in pursuance of item (xxiv) of clause (1) read with clause (2) of Statute 14 of the
Statutes of the Aligarh Muslim University appended to the Aligarh Muslim University
(Amendment) Act, 1981, In terms of Section 28 thereof, this House do proceed to elect, in
such manner as the Chairman may direct, one Member from amongst the Members of the
House to be a member of the Court of the Aligarh Muslim University in the vacancy that will
arise on the 9th August, 2000 due to the expiry of the term of Shri Moinul Hassan as a

member of the Court.
The question was put and the mofion was adopied.

MR. DEPUTY CHAIRMAN: Hon. Members, today, we are taking up Calling Attention. A
large number of Members have given notice about the reported humiliation of the former
President, Shri A.P.J. Abdul Kalam at the Indira Gandhi International Airport, in view of the
iImportance of the subject, as an exception, we are taking it up as a Zero Hour submission. No

other Zero Hour submission will be allowed. After that, we will take up the Calling Attention.

MATTER RAISED WITH THE PERMISSION

Reported Humiliation of the former President, Dr. APJ Abdul Kalam at Indira Gandhi

International Airport
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SHRI BALBIR PUNJ (Orissa): This is not fair, Sir. ... {#nterruptions )... The Extemal Affairs

Minister can stay. ... (Interruptions )...

SHRI M. VENKAIAH NAIDU (Kamataka): He can stay back for a while, Sir.
... (Interruptions ...

MR. DEPUTY CHAIRMAN: It is not related to the Ministry of External Affairs It i1s the Home

Ministry. ...(Interruptions )... The Govemnment is there. ....(Interruptions)... It is the Home
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